369  Matters Under
Rule 377

The Lok Sabha then adjourned for lunch
1ill thirty five minutes past fourteen of the
clock.

(The Lok Sabha reassembled after lunch
at forty minutes past Fourteen of the clock.)

(SuRr1 R.S. SPARROW in the Chair)
12,45 hrs,

MATTERS UNDER RULE 377

' (i) Need for remedial measures to control
the discase in cotton crop under Tung-
bhadra Project command area

SHRI DARUR PULLAIAH (Ananta-
pur) : Sir, I would like to bring the
plight of the cotton growers under Tunga-
bhadra Project to the notice of the hon.
Minister for Agriculture.

Cotton crop, grow in an area of one
lakh hectares under Tungabhadra Project
command area in Anantapwr, Kurnool
District, in Andhra Pradesh and Bellary
area and Raichur District in Karnataka,
is threatened with wilt disease resulting
in the death of cotton plants of mature
age. 30 per cent of the crop has been
completly damaged in spite of the
intensive use of pesticides. In view of
the fact that the disease is not controlled, -

the cottongrowers are worried about the"

remaining crop and the future of the
crop in the coming years.

""W e n. 'Minister for Agri-
wmﬁ scientists to the area
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to find out the remedial measures and to
take necessary steps in the matter.

(i) Need for removing the deficiencies
shortcomings in the development
programme for hilly and backward
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